7543 Written Answers
more then 3 years although in esome
cases this pericd was allowed to be
exceeded by a few months so that the
end of the term of the managing
agents might coincide with the end of
the inancial year of the company. In
many of the cases shown againat
items (1) ang (2) above while the
Company Law Board was of the opin-
ion that reappointment of the manag-
ing agents was not justified, it allow-
ed extension for a ghort period to en-
able the companieg t6 complete ‘he
legal and financial arrangements ne-
cessary for switching over to an alter-
native form of management,

Livences for Poweriooms .

3438, Shri 8. R. Damani: Will the
Minister of Commerce be pleased to
state:

(a) the number of licences issued for
powerlooms during 1966-67; and

(b) how it compares with 1905-86?

The Deputy Minister in the Ministry
of Commeree (Shyl Shafl Qureshi): (8)
24,627 permits were issued in 1908-87.

(b) Installation of powericoms was
not allowed during 1965-88.
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Mechanioal Artisns of 18ce Shods,

Danapur Divislen

345¢. ikri Doven Sem:

Shri Mathy Limagye:
Wil the Minister of Rallways be
pleased to state:
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(b) if 90, whether any Committeg or
wourt of ingquiry hay beep set up to
Jook intg the grievances; . _

(c) If not, whether they are deing
Sooked into departmentally; and

(d) the results of the inquiry or the
<departmental action referred to above?

The Minister of Rallways (Shri C.
M. Peonacha): (a) to (d). No. How-
ever, a copy of the proceedings of a
‘meeting of certain Mechanical Artisan
staff of Loco Sheds of Danapur Divi-
gion held at Jhajha on 22-4-1967 has
‘been received and the same is under
<examination.

Siatroduction of Crack Pattern of Goeds
Traing on Oertain Seoctiong of
Eastern Rallway,

3431, Shyl Deven Sen:
Shri Madhu Limaye:

Will the Minister of Rallways Ue
pleased to state:

(a) whether the presentvDivisional
‘Superintendent, Asansol (E.R.) while
working as D.O.S., Darapur, introd-
duced geveral schemes in regard to the
new goods links as an economy mea-
wure;

(b) whether these schemes involved
<outlay of lakhs of rupees;

(¢) whether these schemss
failed;

(d) if so, the 10Bs sustained as a
Tesult thereof;

anve

fe) whether the same Officer has
introduced the new MadhopurGarhara
‘Goodg links; and

(2) if 80, whether Governmegt pro-
pose to oxamine these schemes a8 well
as reconsider the new Madhapur-

Gerhera Gogyp Links?

The Minister of Rallwayg (Shri C. M.
Toomncha): (a) Yes. He introduced
what has come to be racognised as the
<rack pattern of goody traing running.
. () No. The only expenditure was
Instailation of a turn-table at Mughal-
sl which weas tranaferred from
M3 (AL) ILSD--3.
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another point and no additional in-
vestment was involved.

(e) No.
(2) Does pot arise,

(e) Yes, on the same pattern gs on
Danapur Division tp achieve better
utilisation of diese] locomotives and
crew,

(f) Does not arise.
Industria] Development In States

Wil the Minister of Industrial Deve-
lopment ang Affairs  be
pleased to lay a statement on the
Table indicating the various conces-
sions in respect of power rates, land
rent and finaneiai support which var-
ious State Governments, have announ-
ced and which are enforced to attract
private industrialists to set up indus-
tries in their respective States; and

(b) whether Government consider
that such grant of concession is desi-
rable keeing in view the need for
balance regional industrial develop-
ment in the country?

The Minister of Industirial Develop-
ment and Company Affairs (Shri F.
A. Ahmed): (a) and (b). A statemenh:
giving the information in respect of all
States except Mysore and Jammu &
Kashmir is placed on the Table of the
House. [Placed in Library. See No.
LT-T72/67). Lnformation about these
two States will be furnished in due
course,

Booking of Wheat from Rallway
Stationg Delhi

3433, Singh:

., C. Samanta:

K. Kisku

N. Masttl:
Kumar Chandhard:
Ranjam;
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